&

OPEN COURT

CENTRAL ADMINISTRATIVE TRIBUNAL
ALLAHABAD BENCH : ALLAHABAD

Original Application No.1354 of 2006.
&llahabad, this the 7" day of December,2006.

Hon’'ble Mr. Justice Khem Karan, Vice-Chairman
Hon’ble Mr. P.K. Chatterji, Member (A)

Vimal Kumar Mishra,

Son of Shri Babu Ram Mishra,

Presently posted as P.G.T. History Deptt.
Jawahar Navodaya Vidyalay Etawah.

~Applicant.
{By Advocate : Shri A. Shukla)
Versus
[ Union of India through Secretary H.R.D., New

Delhi.

Commissionar Navodaya Vidyalaya Samiti
A/28 Kailash Colony, New Delhi,

>

3. Deputy Commissioner,” Navedaya Vidyalaya
Samiti, Lucknow, U.P.

-

q. Joint Commissioner Personnel, Navcdaya
Vidyalaya Samiti, Delhi.

5. Principal, Jawahar Navodaya Vidyalaya
Etawah.

~Respondents.

CRDER

'y Hon'ble Mr. Justice Khem Karan, V.C. :

The applicant is a Post Graduate Teacher
(P.G.T.] 1In Navodaya Vidyalaya Etawah. He says
that promotions to the post of Vice FPrincipal
Erom among P.G.T were considerad but the case of

the applicant was wrengly rejected and hi

]






